
te)!' Industrial Promotion and Invest meat 
Corporation of Orissa have, been IraDt~ 
aD industrial licence in March, 1985, to 
aet up a n:tinj cement plant at Sunderpur 
DiJt-rict of Orissa. In addition, they were 
granted a letter of intent in D~cember, 
1983 for setting up another mini cement 
pl~nt in Koraput District of Orissa. 

(e) During the last three years, 6 ap-
plications were received for setting up mmi 
cement plants in the State of Or issa. Of 
these applications, 4 were reject ed mainly 
for the reason that the State Government 
of Orissa had not assured availability of 
a~bate raw .. material fol' the proposed 
projects. 

Multi-Nationals Produc.inc Soft 
Drinks 

4850. SHRI CHINTAMANI lENA: 
Will the Minister OF INDUSTaY AND 
COMPANY AFFAIRS be pleased to state: 
the number of multi-national comQanies 
running their plants for producing soft 
drinks in India at present? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY AND COM-
PANY AFFAIRS (SHRI AR1F MOHAM. 
MAD KHAN) : None, Sir. 

Employe" Working in Oil and Natural 
Gas Coinmissiori 

48~1. SHRIMATI .lAY ANTI PAT. 
. NAIK: Will the Minister OF PETRO· 
LEUM be pleased to state: 

la) the number of employees in various 
Irades working in the Oil and Natural Gas 
Commission ; . 

(b) the number of officials in various 
Il'ades given appointment during the last 
three ~oar8 (year .. wise) ; and 

(cJ the details thereof 1 

me MINISTER OF STATE (INDEP. 
ENDENT CHARGE) OF THE MINISTRY 
OF "P£TR.OLBUM (SHRI 'NAWAL 
KISHORE "HARM'A): ~a) The number 
of emJ)llo,ect in various ,ar.a.dea wOlkioa in 
t~e Oil and Natural Gas Commits ion as 
OD 1 st January, 1915 wu 40,612. 
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(b) The : reI evant" jnform.ti~ "is, riven 
below: '. " 

Year Number of employ ••. 
recruit ed in various 
grades: 

1982 4,211 

1983 5,952 

1984 5,801 

(c) The details are given below : 

S. No. Class of Post No. of officia is 
appointed 
during: 

1982 1983 1984 

1. Officers 

2. Staff 

1,861 1,699 1,183 

2,350 4,253 4,618' 

Import of White Cement 

4852. SHRI YASHWANT RAO 
GADAKH PATIL : 
PROF. RAMKRISHNAMORE: 

WilJ the Minister OF INDUSTRY AND 
COMPANY AFFAIRS be pJeased to 
state: 

(a) whether cement industry has urged 
Government to ban import of white 
cement; 

(b) if so, the details thereof; and 

(c) Government's reaction thereto? . \ 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY AND COM .. 
PANY AFFAIRS (SHRI ARIF MOHAM·' 
MAIJ KHAN): (a) and (b) On e of the 
existing manufacturers of white cement has 
represented to Government to ban import 
of white cement. 

(c) Improt of white cement bas not 
been authorised by the Ministry of Industry 
during 1984.85. and there it DO such pro-
posal und,er consIderation. at present. 

Industries set up in Baekwar4 area •. 
4854 .. PJtOF. P.J .. ,KVRIEN. ~ Will 

the Minister or INDUSTRV ANI). CQM. 
PANY AFFAIRS be pleased to stato : 
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(a) wb>otber Government· have given 
top priority for setting up jndustries in 
backward areas; 

(b) if so, the numb er of industries sct 
up in backward area~ in different States 
duri~g the last two years; • 

(c) the Dumber of persons provided 
with employment in those areas; and 

(d) the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY AND COM-
PANY AFFAIRS (SHRI ARIF MOHAM. 
MAD KHAN) : (a) Yes, Sir. 

(b) to (d) The number of Letters of 
Intent (LI), Industrial licences (lL) and 
D.G.T.D. Registration issued for ~elljf1g 

up industries in backward areas during the 
year 1983 and 1984.is indicated below :-

Year 

1983 

1984 

L.J. 

1055 

1064 

LL. D.G.T.D. 
Registrations 

1075 1155 

905 1 J 06 

Details of Letters of Intent, !ndu~trial 
Licences and D.G.T.O. R cr istrations are 
published by the Inllkm Investment Centre 
in their "Monthly. News Letter"; copies 
of which are available in the Pnrliament 
Library. Thc'1e are at various sfages of 
implementation. Statisf ics regarding em-
ployment are not maintained. 

Setting up of Industri~s in industriallY 
Backwaud areas of Gujarat 

4855. SHRI AMARSINH RATH-
AWA: ·Will the Minister of INDUSTRY 
AND COMPANY AFFAIRS be pleaf;ed to 
state: 

(a) 'whether Government of Gujarat 
have sent any proposal to establish more 
industrieS' in Gujarat Sta te, particularly 
in the industrially bac.kward Districts and 
in Adivasi areas; 

(b) if so, ,th~ detail$ of the vroposaJs; 
and 

(c) tbe steps beinl taken b~ Govern-
men t in this respect and Government'. 
poHcy in regard to establishment of indUJe 
tries in tribal areas? 

THE MINISTER OF STATE IN TMB 
MINISTRY OF INDUSTRY AND COM. 
P ANY AFFAIRS (SHRI ARJF MOHAM. 
MAD KHAN): (a) and (b) 19 Industrial 
Licence appJic:ltj(\ns have been received 
from the Gujarat St[!1 c Government Under-
takings during the last three years for 
setting up various industries in the back-
wMd l4fCUS of Gujarat. Their disposal p0-
sition is as under :-

No. of applirations Disposal posl. 

7 

8 
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tion 

Letters of Int. 
(:l1t issued 

Rejected 

Pending 

The detail~ of the letters of intent 
are published by the Indian Investment 
Centre in their "Mon1hly News Letter"; 
c{~pies of wh ich arC availabl c in the Par-
liament Libr:lry. 

(r;) The following incen1ives are avai-
lable to entrcprcrenr<; f0r setting up indus-
tries i.1 backward areas including tribal 
areas of Gujar~lt :-

(a) Central Investment Subsidy 

(b) Concessional Finance 

(c) Int·.'Trst subsidy to Engineer Entre-
preneurs 

(d.l Seed/Mardn Money Assistance 

(c) Fucilities for purchase of machi-
nery on hire purchase basis 

(f) Tax concession 

(g) Consultancy for technical services 

(11) Spccinl concession for nllc)e". 
plant5. 




